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Supply or 'Ganga Jal t To Delbi 

1855. SHRI G.Y. KRISHNAN: Will 
the Minister of WORKS ~AND H0USING 
be plea ed to state: 

(a) whether it i a fact that there was a 
scheme to be introduced for supplying Ganga 
Jal' to thc residents of Delhi ; and 

(b) if so , when it i likiely to come in 
to operati~n? 

THE 10 PUTY MlNIST R ]N THE 
MINISTRY 0 WORKS AND HOUSING 
(SHR L MOHAM M 0 USMAN ARIF): 
(a) Ye, Sir, there j - a cheme. 

(b) A. reported by the Delhi Water 
Supply & Sewage Disposal Undertaking, 
the fir t pha c of th Scheme i likely to be 
commi ioned by the end of 1983. 

u~lear Energy for Increasing Rice Production 

1856. SHRI LAKSHMAN MALLICK: 
Will the Minister of AGRlCUL TURE be 
plea ed to state: 

(a) Whether any e periments have been 
made by the fndian Agricultural Research 

.In titule in producing su perior va . ety of rice 
combining nuclear and conventional bteeding 
method with yield potential ·of more tonne 
per hectare ; 

(b) if so~ the dela~ls in this I£gard ; and 

(c) the area in the country considered 
uitable for cultivation of this ariety of 

,rice? 

THE MINISTER 0 AGRI ULTURE 
{RAO BIRENDRA.SLNOO) . (a) . Ye , Sir. 

4 In. the' N ucleaJ.1 Research . Laboratory t .Indian 
, Agrieultural Reseatich , lnstitute,1 a number of 
• train ·ofrice have beeh dev.elpped through 
the combined use of nuclear and. conventio-
nal breeding methods. 
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they • are considered .suitable tfor aultivation 
cannot ·therefore be dod icated at 'this. stage. 

( Di couraging tbe Con truction of igh Rise 
. Buildings Due· to Higb Energ· -Use 

18S7. SHRI K. MALLANNA: Will 
the- Minister of WORKS AND H<!>1.:JS1NG 
be pleased to state : 

(a) whether any opmlOn ha been ex-
pressed by exprerts th at con truction of high-
rise buildings should be di couraged as 'they 
tare major user of electricity for air-corldi-
ioning and cooling equipment be ides ope-

ration of lift ; 

(b) if 0, whether Gove nment propo e 
that urban buildings designed for possible 
ail'"-conditioning, must · be subjected to 
clearance from the point of view of energy 
saving technology incorporated; and 

(c) whether Government would al o.like 
to educate designer and manufacturers of 
construction products to make them conscious 
of need fo r creating energy saving devices? 

THE DEPUTY M1NIST R 'IN THE 
MINISTR Y OF WORK AND HOUSING 
(SHRI MOHAMMED USMAN ARIF) (a) 
to (C): An Expert Group has been et up 
by the Government to con ider ways and 
means for curbing growing energy ' demands 
of commercial office and hotels. This 
Group is to submit it report by the . end of 
December, 1983. Since the deliberations of 

, the Group are not yet over it- i not possible 
for the Government to comment upon the 
views expressed by it members, during 'the 
meetings held from time to time or to initiate 
any action in this regard. 

Assistance to Small and Ma.r· I I narmers to 
Increase Agricultural Production 

18'58. SHRI ARl::fN , KUMAR 
NEHRU : Will the Minister of AGRICUL-
TURE be pleased to tate: 

(a) the States which have agreed to 
implement thc ( Centt'ally pen ored ,pro-

·(b) r The mutants .isolated b~ I ·tARI, 
possess new maturity and adaptation chara-
cteristics, better responsiveness to fertiliser 
application, better pr otein quantity and 
quality and di ease resistance. The e lines 

aha ve been used· in breeding pr.ogllammes. 
'. gramme to small and marginal farmers for 

increasing agricultural p r oduction ; and 

(c) At presert, the rice strains are 
lunder l· trial at vati0uS \·locations in the 
oountry. -:f.he <areas in! the eountr),, ' where 

(b) the amount which has been relea 'ed 
iu.favOUI,of uch tates &1ld ils of th 
progress made ? 



SI Written Answers 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ARIF MOHAMMAD KHAN) : (a) All 
States and Union Territories except Rajasthan 
have agreed to implement the Centrally 
Sponsored Scheme of assistance to small and 
marginal farmers for increasing agricultural 
production. Acceptance from Rajasthan is 
awaited. Dadra & Nagar Haveli do not 
however, need any fund under this scheme. 

(b) Two instalments of funds amount-
ing Rs. 67.2198 crore for the first and second 
quarters ending June and September, 83 have 
been released as central share to the con-
cerned States and Union Territorie. Many 
States Governments have reported that State 
level coordination committee have been con-
stituted and they have worked out district-
wi e and block-wi e targets and funds for 
each component of the scheme and communi-
cated to the concerned implemen ting 
agencies. For Minor Irrigation work the 
beneficiaries are being identified by the States 
for construction of dug-wells and installation 
of pump sets/tubewells. Some States have 
identified beneficiaries and have started for-
warding applications of the beneficiaries to 
financial institution for credit and availing 
the subsidy available under the scheme. Cer-
tain components like minikit distribution and 
plantation of fuel and fruit trees have been 
implemented by a number of States. 
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Survey of Eocroachemeot in Forest and 
Revenue Land in Andaman aud N ieobar 

Islands 

1860. SHRI BABU RAO P ARANJPE : 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) whether a comprehensive survey of 
encroachment in forest and revenue lands in 
Andamans and Nicobar Islands is beilill 
done; and 

(b) if ,so, the findings as yet and the 
action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
YOGENDRA MAKWANA) : (a) Yes Sir, 
a comprehensive survey has recently been 
done. 

(b) The findings of the comprehensive 
survey of revenue and forest lands are as 
follows: 

(1) Revenue land ... 2384 ha. with 3877 
persons as encroachers. 

(2) Forest land-2847 ha. with 1795 per-
sons as encroachers. 

The findings of the survey are und 
examination of the Andaman cl NiCGiar 
Islands Ad1l1inistration. 




